
enrichment plant to paJdatall without 
tile MPl'Oval of tbe l\4iDistry concemed 
of West Germany; 

(b) whether this report is correct; 

(c) if so, whether the issue has been 
ta e~ up with the West German Gov-
ernment; and 

(d) if so, reply received .from that 
Govemment anQ the steps taken. to 
meet the threat? 

'!'HE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) Yes, Sir. The Government 
is aware of the appearanCe un 3 J uiy 
1981 of an article on this subject in 
the German magazine "STERN". 

(b) to (d). There was a subsequent 
report in the German press that on 15th 
July the Feredal Government inforOl-
ed the BUNDESTAG, in. reply to a 
parliamel1tary question, that ~he Ger-
man firm had in fact violated the 
foreign trade law of the country by 
exporting to Pakistan without an ex-
port permit a fluorine plant :iuitable 
for manufacture of uranium hexafluo-
ride which is the original material for 
the enrichment of uranium. 

Action against the offending firm 
should in tse normal course be taken 
by the FRG Government unde~ its 
laws for violation of its export regula-
tions. 

Periodic Scrutiny of Free Passes Issued 

1789. SHRI R. P. GAEKWAD. 

SHRI RAJESH KUMAR 
SINGH: 

SHRI R. R. BHOLE: 

SHRt K. A. RAJAN: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that inspite 
of all-round criticism and loss of re-
venue his Ministry continues to grant 
free complimentary passes liberally; 

(b) if so. the number of .free rail 
PlAsses issued for flrst class, second 

class, air-condlUoned class and other 
cate,ories; 

(c) whether any norms have been 
determined for issue of free rail passes. 
the amount of money these free passes 
cost to the railways at whose diseret:on 
these passes are issued and whether 
there is a provision for periodic scru-
tiny of the passes; and 

(d) the details in this regard? 

THE DEPUTY MINISTER lN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN) : (a) and (b). The Govern-
ment have cancelled all complimen-
tary card passes is;$ued to individuals/ 
organisations with effect from 13-8-81 
e ce~t those issued to the Memhers of 
following Committees associated with 
the Railways:-

1. Railway Hindi Salahakiu S, miti. 

2. Hindi Shabdawali Samiti. 

3, Standing Voluntary help Com-
~ttee. 

4. National Railway Catenng Con-
sultative Council. 

5. Programme Implementation 
Committee. 

6. Passenger Amenities Committee.' 

(c) and (d). Complimentary passes 
were being issued with tile personal 
approval of Minister of Railways keep-
ing in view the following broad guide-
lines: 

(1) Institutions and Organisations 
devoted to social, cultural, scientific, 
literary, sports and educational acti--
v:ties and whose work is of all India 
character. 

(2) Organisations devoted, to the 
welfare of scheduled castes, schedu-
led tribes, backward and neglected 
sections, women, blind and handieal'-
ped persons etc. 

(3) Eminent persons engaged inl 
work of national importance for 
which they are required to under-
take frequent journeys. 
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Scrutiny is made while the renewal 
of sueh passes is considered and it 
clrcums.tances so warrant even before. 
Figures of expenditure in regard ~ 
the joumeys performed on tobe baSIS 
o l complimentary card passes are not 
maintained.. 

Declaration of AIIallabad Baldla reach 
as National Waterway 

17{)O. SliRI SANAT KUMAR MAN-
DAL: WIll the Mmister of SHIPPING 
AND TRANSPORT be pleased to state: 

(a) Whether Government have by 
now _taken a deciSIOn to decial.e the 
Allahabad-Haldla reach of the Ganga-
Bhaglrathi-Hooghly river s st~  as 
natIonal waterway, 

(b) If so, the broad outlmes the\e-
of, 

(C) what steps are being taken to 
open the stretch between Halula and 
Farakka for mland na vlgatlon and. 
what are the points fixed on this water-
way. and 

(d) what steps have been taken to 
buIld the necessary infrastructural 
1w:.llltIes at tnese pamts" 

THE MINISTER OF STATE IN T ~ 

MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): 
(a) and (b). The Government of India 
has decided in l'rinciple to declare the 
stretch of the Gan.ga-Bhagirathl-Hoogh-
ly n ver system between Haldia and 
Al1Iahabad as a National Waterway. 
Draft legislatIon for the purpose w1ll 
be brought before Parliament. 

(C) and (d). With the completion ot 
l'arakka Barrage and the Feeder Canal 
mland navigation in the Haldia-Farak-
ka stretch has become feasible. Based on 
a detailed feasibiiny report. a scheme 
for provision of infrastructural facili-
bes 10 this stretch of the waterway bas 
been prepared and is being processed. 
In the scheme. the following 9 potential 
I WT terminals in this reach have 
been identified for development in 
stages:-

Haldia. Calcutta, Tribeni, Nabad-
wip, Katwa, Plassey, Berhampur, 
Pakur & Farakka. 

Number of Primary Health CeDtreL 
and sub Centres 

1791. SHRI JAGPAL SINGH: 
, SHRI TRILOK CHAND: 

SHRI CHANDER DEO PRA-
SAD VERMA: 

SHRI CHHOTEY SINGH 
YADAV: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to. 
state: 

(a) the number of prImary health 
centres aDd sub-centres;n various 
parts of the country as on 31st Decem-
ber, 1980; 

(b) the number of such centres which 
wew III equipped and functionmg wlth 
only one physIcian and the number of 
those centres WhICh had no physician 
at all; 

(c) the number of vacancies existing 
on 31'.!t December, 1980 stating the 
reasons for these vacancies remaining 
unfilled; and 

(d) the steps taken by the Govern-
ment to fill up these vacancies of h si~ 

cians at the earliest for the ploper 
functionmg of the health centres? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAM1. 
LY WELFARE (SHRI NIHAR RAN. 
JAN LASKAR): (a) According to the 
inlormation available as on 1st April, 
1981 there are 5532 Primary Iiealtn 
Centres and 51184 Sub-centres in the 
country. 

(b) and (c). As on 1st April, 1981 
there were 4907 Primary Health Cell .. 
tres which were reported to oe func:-
tioning with two or more doctors; 538 
with one doctor and 36 with no doctor. 
One of tli.e major reasons for the va .. 
cancies in the Primary Health Centres 
is repOrted to be due to the tran_fer I 
retirements of Medical Offtce~ and 
the usual time involved In posting/reo. 
emiting their substitutes. 




